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M. Nand Kishore: Counsel for the
applicante
Mr. TeP. Sharma: Counsel for the

respondents 1 & 2
none present for R.3 /

Heardf

It is noticed that.the respondents
have ;l:eady uithdréun the letter
dated 4,5.2000 ( Amnex. A.1) vide

communication dated 6.6,2001 ( Annex R1)

-

‘-The applicanﬁ had challenged
the seniority of Mr. Ajay Dixit
at 31, No. 42 A.’ Since the order has
been withdraun by letter dated6.6.2001
(Annax. R.1), the grievance of the
applicant dozs not survive, ‘
’ D.A._isAfhereFore dismisséd
.as having become infructucus.
e{jrathﬁ ( G.L.Gupta )_ :
Admlnlstratlve Memacr Vice Chalrman.




